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CHEMICALS AND MINES AND MATALS 
beplaued to ltate : 

(a)'whether it Is a fact that after drilling a 
well at BocIra, near Canning in West Bengal 
at· a depth of aerly 400 metres it was suddenly 
stopped; 

(b) whether gass with higbest pressure 
(30lI0 atmosphere) hu been found in this 

'well and crude oil was also extracted; 

(c) if so, the reasons for suspension of 
rurther drilling; 

(d) whether in tbe same area another site 
Bodra-3 was selected for drilling and nearly 
Its. 10 Iakbs have been spent for preliminary 
work but it was stopped and the equipments 
for the well drilling were sent to Jammu and 
Kashmir State; 

(c) if so, the reasons therefor; and 

(f) the steps taken by Government for 
fuJI scale and early exploration of oil resou-
rces in the Canuiug and other areas of South 
BenpJ and the Coastal region of the Stale? 

THB MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM.AND CHE-
MICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a) and (b). The 
drillinl was stopped at tbe depth of 4197.5 
metres on account of a stuck up of the drill 
strins. which could not be released inspite of 
all efforts. 

(cl No. 

(d) A location for drilling another well 
(Bodra-3) hu been released and an expenditure 
of RI. 40.36 Iakbs (exclusift of the compen.' 
sation for use of land) had been incurred on 
that location, Subsequently it was decided 
not to drill at that location. 

The drillinl ria bu not been sent to 
Jammu.and Kasbmir State. It remains in 
West Benp\. Some of the ancillary items 
of drillinll equipment and materials are how-
ever, bciDJ sent to tbe other projects of the 
Oil and Natural Gas Commission, where such 
items are in short supply, 

(e) The decision not to drill Bodra 3 was 
taken in view of the results of drillinl BodI'II 
I. Being structurally lower than Bodra well 
No. I, Bodra Well No.3 is not expected to 
find hydrocarbons in view of the unfavourable 
results in Bodra Well No. 1. 

(f) Seismic surveys are being continued 
in the region. If the surveys lead to tbe 
discovery of a favourable structure, under-
taking drilling to test the structu'e will be 
considered . 

Western Kosi Canal Project 

148. SHRI BHOGENDRA JHA : 
SHRI RAMAVATAR SHASTRI: 
SHRI BABURAO PATEL: 
SHRI YAMUNA PRASAD 

MANDAL: 

Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) wbether approval of the Government 
of Nepal for the execution of the Western 
Kosi Canal Project has been received; 

(b) if so. the details thereof and tbe 
steps to be taken thereafter; 

(c) if not, the reasons for the delay; 

(d) whether it is a fact that the Govern-
ment of Nepal wants shifting the proposed 
alignment of the Western Kosi Canal further 
North-wards and simultaneous construction 
of the embankments of river Kamala extending 
Northwards from Jainagar; and 

(e) if so, Government reaction thereto? 

THE DEPUTY MINISTER IN THB 
MINISTRY Of IRRIGATION AND 
POWER (SHRI SIDDHESWAR PRASAD): 
(a) to (c). The approval of His Majesty's 
Government of Nepal is still awaited. 

(d) No, Sir. 

(el Does not arise. 

011 E"ploration in Jalsehner (Rajasthan) 

149. SHRI R. K. BIRLA : Will the 
Minister of PBTROLEUM AND CHBMI-




